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CENTRAL ADMINTSTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

O.A. No. 2S61/1997

New Delhi this the 10th Day of December, 1997

Hon'bJe Dr. Jose P. Verghese, Vice Chairman (J)
Hon'bl.e Shrj S.P. Biswas, Member (A)

Shri Pramod Kumar Agarwal,
Son of Shri Kishori Lai Aga.rv:a] .
Reisident of Kali Bari Apartments,
New Delhi-110001. Petitioner

{By Advocate; Shri R.K. Nigam)

-Versus-

!■ Uniofi of India,
throngh General Manager,
Central RaiIway,
Mnmbai GST

2 ■ C li 1 e f W o r ]•' s} •. o n ' M a.n a s e r,
Centra! Rai].wa.y,
Jhansi.

3. Assistant Inspection Officer,
Central Railway, Workshop,
Jhansi.

■1 • Senior Inspection Officer,
Central Railway, Workshop,
Jhansi,

Order (Oral)

Hon'bie Dr. Jose P. Verghese, VCJ)

The counsel j.or the petitioner seeks permission

to withdraw this OA in order to file an appeal in

accord-ance with the rules. Permission g!-aii1ed.

Petitioner is at liberty to file a fresh OA a.s and v,'hen

the cause of action arises. OA dismissed as wi-thdrax^n.

{S.P,JLL«,^;
Member(A)
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(Dr. J o s e p. Ve rgli e s e )
Vice Chairman (J) ,

i=Mittalt


